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(b) whether Government propose to 
appoint an independent agency to look into 
the appointments made in Indian Airlines and 
Air India to remove corruption in both the 
Public Undertakings and if not, tl>e reasons 
therefor? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE AND THE MINISTER 
OF CIVIL AVIATION (SHRI     MOTI LAL 
VORA):        (a) 
No, Sir. 

(b) Does  arise. 

 
Justice  REGE  commission 

1919. SHRI    A. G.    KULKARNL 
SHRI   RASHEED  MASOODA 
SHRI JOHN F.      
FERNANDES: 

Will the Minister of SURFACE 
TRANSPORT be pleased to state; 

(a) whether Justice Rege Commission has 
submitted its report probing into collapse of 
the Nehru bridge across Mandovi river; 

(b)1 if so,  details thereof; 
(c) the names of the officials indicted by 

commission for the collapse-of the bridge; 
what action has beea taken against these guilty 
officials; and 

(d) what action Government propose to 
take against the contractor who colluded with 
officials? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT):   (a) Yes, Sir. 

(b) to (d) Details of the findings of the 
Commission are enclosed. [See Appendix 
CXYVI, Annexure No. 72] Examination 0f 
the report is yet to-be completed. 

Discovery of  pare fungus 
@ 1919-A. SHRI ANAND SHAR-MA: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether it is a fact that the scientists at 
the VCRC Pondieherry have discovered a rare 
fungus" 'toly-rjoclrdium cylindreosporum—a 
source of life saving drug; and 

(b) if so, the details of the discovery and 
the proposals if any, for commercial 
production of the life-saving drug? 

©Previously     Unstarred     Question? 955 
transferred from the  12th May .988. 


